
CENTRAL AmlNISTRATlVE TRIBUNAL,! JABALPUR JABALPUR

O riginal Application Ife, 856 o f  200 4

Jabalpur, th is the 5th day o£ October, 2004

Hon'ble Shri M .P . S in ^ , Vice Chairman 
Hon’*ble a i r i  Madan Mchah,. Jud ic ia l Member

G op ila l Malviya,; S/o, 3 ir i  Prem ^i,'
Aged about 58 y^ais,- ^ o .  V illa ge  
«3hallci (Id ihaw ar), D is tr ic t  S#aore ^ P ) ,

(By Advocate -  S ir i  V, T ripath i)

V e r s u s

Applicant

1, Union o f India,) through i t s  
Secretary, M in istry  o f Conmuni- 
cation , Departmait o f  Post,! Dak 
Bha'von, Sansad Marg,i New D ejh i,

2, ' The O iie f Post Master G^eral,.?
Madhya Pradesh C irc le ,' Bhopal,

3, The Post Master General, Indore 
Region, Indore,

4, Sv;5)erinten<^nt o f  Post O ffices,! 
S ^ o re  Division,! sd iore ,

0 R D a R (Oral)

• • • Respondents

By M ,P , S i n ^ V i c e  Ch airman -

By f i l in g  th is O rig in a l Application the applicant has 
r e l ie f  fo r

soijght^direction to set aside the impugned tran s fe r  and 

re liev in g  order dated 16/17,9.2004 (Annexure A - i )  , By this  

order the applicant vdio i s  v/orldLng as a Groijp-D etrployee 

in  S ^ o re  D ivision  in  the Branch Post O ffice,i JhaiJdL,‘ D isttp  

Sdiore has been tran sferred  to Indore D iv is io n , The 

applicant in  th is connection has submitted a representation  

dated 4th October,! 2004 (Amiexure A -s ) to the respondents, 

•nie learned com sel fo r the applicant states that he vd.ll be 

s a t is f ie d  i f  liie respondents are d irected to consider and 

decide the representation v;ithin a time frame manner.

2, Accordingly,* wê  <^em i t  appropriate to dispose o f th is  

O rig ina l Application  even v/ithout issu ing any notices to the



*  2 *

responc3̂ nts, by directing them to consider and decade the 

s a id  representation o f the applicant dated 4th October^) 2004 

(ikinexure A«a} by passing a speaking^^,' reasoned and deta iled  

order within a period  o f  two months frcm the date o f  receipt  

o f  a copy o f  th is order, do so accordingly. % e  applicant 

i s  a lso  d irected  to send a copy o f  th is ord^r to  the 

respondents imraediately. T i l l  the representation o f  the 

applicant is  decicfed, the applicant w i l l  not be distu3±>ed 

frcm the present place o f posting.

3 , Accordingly,] the O rig in a l Application  stands disposed  

o f  at the adxiission stage i t s e l f .

(Madan Mc^an)
J u d ic ia l /M etnbe r

(W,P. Singh) 
Vice Chairman
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